FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S VRONE ENERGY PRIVATE LIMITED
(IN LIQUIDATION)

1. | Name of corporate debtor Vrone Energy Private Limited
2. | Date of incorporation of corporate debtor 21/12/2010
3. | Authority under which corporate debtor is Registrar of Companies — Chennai
incorporated / registered
4. Corporate Identity No. of corporate debtor U45400TN2010PTC078503
Address of the registered office and principal | 1émple Towers, 3rd Floor, 672/476 Anna Salai,
office (if any) of corporate debtor Nandanam (Mount Road) Chennai Tamil Nadu
600035
6. | Date of closure of Insolvency Resolution 18/01/2024
Process
£ Liquidation commencement date of corporate 19/01/2024
debtor
8. | Name and registration number of the Name — Rakesh Bothra
insolvency professional acting as liquidator Reg. No.
IBBI/IPA-001/IP-P-01758/2019-2020/12675
9. | Address and e-mail of the liquidator, as Address - 119- A, 1st Floor, Vinay Bhavya
registered with the Board Complex, 159, C S T Road, Kalina, Santacruz
East, City - Mumbai, Maharashtra -400098
Email — ip.rakeshbothra@gmail.com
10 Address and e-mail to be used for Address - 119- A, 1st Floor, \_/inay Bhavya
correspondence with the liquidator Complex, 159, C S T Road, Kalina, Santacruz
East, City - Mumbai, Maharashtra -400098
Email id— cirp.vrone@gmail.com
113 | ast date for submission of claims 18/02/2024

Notice is hereby given that the National Company Law Tribunal, Division Bench Il, Chennai, CP(IB)-
152(CHE)/2021 has ordered the commencement of liquidation of VVrone Energy Private Limited on
19/01/2024

The stakeholders of VVrone Energy Private Limited are hereby called upon to submit their claims with proof
on or before 18/02/2024, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. Digitally signed by Rakesh Bothra

Date: 2024.02.03 16:24:26 +05'30 Sd/-
Date: 24/01/2024 Rakesh Bothra
Place: Mumbai Liquidator - Vrone Energy Private Limited

Reg. No. IBBI/IPA-001/IP-P-01758/2019-2020/12675
AFA valid upto 09/07/2024
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8. E. RAILWAY - TENDER — GOVERNMENT OF TAMILNADU/ WATER RESOURCES DEPARTMENT ____ | i . . -
e o - Ry Vellar Basin Circle, Cuddalore — 607 001 L&T Finance Holdings Limited .
B 1ENIer Al e iy Kb A HE"'"".H""' Form of Contract Lumpsum Item Rate Contract Tender Notrce (Two Cover System) ICO (Erstwhile, L&T Finance ';td under The Scheme of Amalgamation ?Y way of
Manager (S&T), 5.E Railway, Adra, Pin- = :  09/VE _ -93-01. i merger by absorption with L&T Finance Holdings Ltd w.e.f. Dec 4" 2023)
23121, West Bengal for and on behalf of . ; o invi intend i RE Basin-Circte, Cuddalore— Registered Office: L&T Finance Holdings Limited, Brindavan Building, Plot No. 177 -
the President of India for the following 607 001, under Two Cover System through onlrne for the below mentroned work trom the elrgrble tenderers as prescrrbed in the website Kalina, CST Road, Near Mercedes Showroom, Santacruz (East), Mumbai 400 098 ’ n an ce
works, Delals are available al websile Approximate Value Put last-date-and-time-for——DPate-and-Fime-of- CIN No.: L67120MH2008PLC181833
weww.ireps. gov.in 5l No. & Tender Motice S. Name of Work to Tender (Including | Earnest Money submission of e-Tender Opening Branch office: Chennai
No.: Name of the work: Tonder Value ey | most | eTmar | e
11) SnT_e_Tender_ADA_23_24_50, Replacement, —Febrication —and — Erection
dated 22.01.2024; Signalling and Telecom of Vertical Shutter in old Existing Spillway Re 00.02.2024 | [D022021
ouldoor Cable shiting work induding ather 1. |vent 1 & 2 with hoisting arrangements in 1214.00 6.17.000/- | Upto 12.00 Hours "(IST)
gears in connection with following Engi- Gomukhi Dam near Vadakanandhal Village D (IST) (onwards) DEMAND NOTICE
neering works © (i) Replacement of non of Chinnasalem Taluk in Kallakurichi District. Under Section 13(2) of Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act 2002 (Herein after referred to
standard pipe Stonae Slab Bridge by RCC The tender document and other details witl be avaitable inthe website https:/itntenders.gov.in/nicgep/app 1o enable the tendererst as The Act)
box culvert between Chandil-Burnpur- view and download the e-tender document thro’ online at free of cost and the submission of tender shall be done only through online. We have issued Demand Notice under Section 13(2) of the Act to you all (Borrower/s, Co-borrower/s & Guarantor/s) through Registered Post Acknowledge Due, as
Kalipahari section in Adra Division. {56 Mos. Any Gorrections or Modifications will be published on web site only. ) ) ) you have defaulted in payment of interest and principal installments of your loan account, and have failed and neglected to clear the said outstanding dues. As a
Stone stab brdge and 33 Mos, pipe bridge); ?,uli’ler"éte"_d"(‘:g Elnglgeer, YVRD-, result, the loan account has been classified as Non-Performing Asset (NPA) in the book of account in accordance with the directives relating to asset classification
(i) Rebuild of Store slab Bridge Mo 386 DIPR/37S/TENDER/2024 ellar Basin Circle, Cuddalore-1 issued by the Reserve Bank Of India. The Notice has been returned as “undelivered” and therefore we are now issuing this notice to you all under 13(2) of the Act
(UF & DN} by RCC box and RCC jacketing and hereby calling upon to repay the amount mentioned in the notice appended below to the L&T Financial Services. ((Erstwhile, L&T Finance Ltd under The
of Pier & abutrment for Bridge Mo, 302 (UP Scheme of Amalgamation by way of merger by absorption with L&T Finance Holdings Ltd w.e.f. Dec 4th 2023) within the period of 60 Days from the date of this
& DM} in Chandil-Asansol section in Adra Paper Notification together with further interest and other charges from the date of Demand Notice till payment or realization. In case you are not discharging
dvisian; il Gmsdrw:h-::rr of Small .Hesght . GOVERNMENT OF TAMILNADU, PUBLIC WORKS DEPARTMENT == your liabilities under the terms of this notice, we shall be constrained to exercise all or any one of the rights conferred under Section 13(4) or Section 14 of the Act.
Subway for trespasser lieu Purulia yard m luilrtinga [c &M } Circle Tlil:h!-" |OD “This is without prejudice to any rights available to us under the Act and/or any other law in force from time to time."”
near Shakar Chifralay by cut & cut & cover f S -
: 4 kkdon: il iy Price Tender System Demand Notice date / NPA date /
rmethod in Adra r:hwaﬂ:lrr, {.r'.-'] Remaval o ' B bt : Loan Borrower/s & Outstanding Amount
Permanent Speed Restriction of 90 KMPH Short Term e-Tender Motice Mo : 2T SE | Buildings | € & M) | Circle | Trichy | 2023-2024 | Date : 22 04,2024, Account Co-borrower/s Description of the Inmovable Property (Mortgaged)
ALEMVBAE] e DL G N e For and On behalf of the Governor of Tamil Nadu, e-Tender is invited by the Superintending Number Name NPA Date ity
15 B g o hedwen: Mudindausde, Engineer, PWD., Buildings (C&M) Circle Trichy-1 from the eligible Registered Contractors of Amount (7) As On
Damadar section of Adra division: (v) P'l.r"nl?l'_':l i IIE."I 'u".:r' k| Tg Distri d T F_W ke in Af EII 0i eg HOT31T91706210] T Suman K Demand Notice RS 32,38,504°227- Schedule=1
Construction of Road Under Bridga/Subway - Tor Dne Work In Tnchy Distncl. an wo Works in Aryalur District 12315 & 2. Sundhri K Date: 08/01/2024 (Rupees Thirty Two Lac | All That Piece And Parcel Of The Property Bearing, Flat No. 2415, Block No. 2
Sor slimination of manned Level Crossi 1.For Details of Works Tender Motice and Tender Documents Visit hitps:/intenders.gov.in H013191706210 NPA Date: 01/12/2023  Thirty Eight Thousand | Admeasuring 725 Sq.ft. Sealable Area And Carpet Area Admeasuring 507 Sq.f
G: t. B Nos. KA-GD KA 2?' I-‘:.-'-". 25 'Hr';'g 12315L Five Hundred Four and | On The Fourth Floor Including 372 Sq.ft. Of Undivided Proportionate Share Of
d.’j ?{1 '."?c:.ER ¥ I:re et M'r:t | 2 | Tender documents available at website from | 24.01.2024 To 02.02.2024 up to 3.00 P.M Twenty Two Paise) Land And Common Facilities Of The Building Known As Compact Homes Sankar
et =17 Deeliean Micnapare- - — - As On Date 05/01/2024 | Situated At Old No. 26, New No. 2, Kolathur Village, Thiruporur Taluk
Bankura & BOR section of Adra divison; 3 | Last Date and Time for Submission of Tender Documents through on-line | 02.02.2024 up to 3.00 P.M Kancheepuram District Chennai Tamil Nadu 602106
7 4,26,23.406.04. (2) SnT_e_Tender_ 2
ADA 23 24 51, dated 22.01.2024: 4 | Date and Time Ufﬂpﬂ'ﬂl'lg of the e-Tender ﬂE.ﬂElDH, 3.30 PM. on wards
Signallng and Telecommunacation work in . i . Sd/-
connection with (i) Ballast less Track at DIPR II- 310/ TENDER IrEnH :“F;;]n"mngm Eg_g”:ﬂ_:_‘_nw‘t:‘ Date: 24.01.20_24 _ Authoriz_ed O_ffi_cer
Adra-4 nos. & Bishnupur - 3 nes.. total-07 uildings { ) Gircle, Trichy-1. Place: Chennai For L&T Finance Holding Limited
nos. Platform. (i) Ballast less Track at
Bankura - 3 nos., Purulia - 2 nos. and
Bokaro Steel City - 2 nos., total - 07 nos.
et Ay : o HDFC BANK LIMITED
over bridge at WRD/Adra vyard. m L gt r
(iv) Replacement of 6 Quad cable for o Y Bl - JSSCNN dptigpn g 4 1ICO [ H DFc B ANK Branch Address: 1st Floor, Sri Hari Towers, #59A-1-5/1, Beside Maris Stella College, Vijayawada-520008.
S I e T s T s Ph.No. 0866-2429130. Regd. Office: HDFC Bank House, Senapati Bapat Marg, Lower Parel (West),
: : _ en o L vl s Ll S i =2 Mumbai - 400013. CIN: L65920MH1994PLC080618, Website: www.hdfcbank.com
T1,62,07 225 66, Closing date & time of e e R o ek G ik
tender is 12.':'2.2']2"1. 11.00 hrs. for sl. no. Beaaswgperiy widans guuigousel upinisess 24 0120248 Gpd gedlligas gpgd PossEssl ON “oT I c E
1 and 10,02 2024, 11.00 hes, far 21, no, 2 hitps:ittntenders.gov.in s mem SRR ApS J.Eﬁt.l.mu aniesenh il
(PR-1054) S e I S B e it Whereas the Authorised Officer of HOFC Bank Limited (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by virtue of 2
-y e s e it ki e e gt Scheme ufﬁ.mat% amation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC), under the Securitisation And
b Apngbpi i (FOChRical Bid) osenge. Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 ("said Act”) and in exercise of powers conferred under Section13
vt ool unatuai- Aorag B @ap unobis 202225 WD 202324 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notices under Section 13 (2) of the said Act, calling upon
B w1 L;[ usu G Y VTR sy e—" the following borrower(s) / Legal Heir(s) and Legal Representative(s) to pay the amounts mentioned against their respective names together with
TENDER NOTICE FOR 1 : “”':“—" “-'i*iﬂ' interest thereon at the applicable rates as mentioned in the said notices, within 60 days from the date of of the said Notice/s, incidental expenses,
SIGNALLING WG_EIH T B e e o 7 g P e costs, charges efc till the date of payment and / or realisation.
Tender Notice No.:10-SNT-GSU- 1| s, anbsCpE SR oo : Name of B (s)/ : Date of tnl i
BSP-73-24, Date: 16.01.2024. Buiasnane a ll-TI'E | HET!?;:EHL: Qutstanding Date of F"l:t!a F Description of Immovable Property (lies) /
2 Gsaiat NERL, fgaman chogria Agraa 1a:sa Agaas i s dpdp Dmara
Signalling & Telecom work for gwmg@mﬂﬁwwmwmm Rs.32.77.145/ All that the R.C.C roofed building together with appurtenant
replacement of Panel inleriocking with 4. bt emrol uombler Sl lapnlie LOCLE “r Katta Ll | " 1901-2024 gl 9 " pp
Disiributed Ekxctronic ntardios h_||-|g at ml IIII' wmw 1 5 h = qHUpEEE Thlrt:"' m_m - IE“‘U EIle'IE'EE-UlIF‘Ig 15‘459 qudﬁ bEEIFIﬂg Plﬂt NDEE I:ND'I'IT'I
Kargi Road, Aleration/Modilication in byl Gumgecd. w07V manci, ar wipr 8 | 377 | piugaiyied | 2024 midef uggrod. iynd eemcd uE FRITIRTL R Two Lakhs {311'""3“5'-'- part) and P|UI_ND.E? [SDU“'I Part) near to Door No.6-214 of
the Existing El al Salka Road station ( nrrﬂ&ne r) Seventy Seven Possession) Ehandran‘_u::utr Nagarin the layout called "DHATHRI GREEN
provision of block working on 3rd lina M Har;'lﬂ R Thousand One HGMES in Ward No.& Sy.No.133, 134 1356M1, 136, 136/8
and cabla claarance to facilltata rs. Ra upa Hundred and situated at pEﬂUQUFEdU PﬂﬂChEYathl. Kovvuru Mandal, Potti
Engineering Earth work & other (Co-Borrower) Fourty Five Sriramulu Nellore District, Andhra Pradesh being bounded by
signalilng works in connection with th only) the following boundarnes: Boundanes As Follows: East: Land
canstruction of 3rd line betwasn Karg FORM B due as on In Plot No.B2, 83 - measurament on this side - 11'0" + 22'0°
Road and Salka Road station of PUBLIC ANNOUNCEMENT 11-AUG- South: Remaining Land In Plot Mo.86 - measurement on this
Bilaspur Division of South East . 2023* side - 450", West: 30'0" Wide Layout Road - Measurement
Central Railway. Tender Value: ¥ hEBpIEIRN §2 4L te ngiomocy stk ey Bodel ot s on this side - 11'0"+ 22'0", North: Remaining Portion of Land
2082 28,614.76 ( ¥ Twenty crore sighty FOR THE ﬂHIE HDDEHS = In Plot No .87 - mea surement on this side - 45,
two lakh twenly eélght thousand six |
sixpaine Onty], EMD: € 111 .znn.uu} M/S VRONE ENERGY PRIVATE LIMITED (IN LIQUIDATION) 2 HL‘EHHUPF;:I-Ia (Ru 07-SEP-2023 19.01-2024 |Piotno. 1.5'|H'ESIEI‘I1 part neartr::Dﬂr:urm 1141, umcrpral
( ¥ Bleven lakh ninely one thousand two 51 Na. PARTICULARS | DETAILS o arathi Sixtean (Physical | ng 16-3in approved layout called "Hamarthapuram baanng
hundred Only). Tender Closing Date: 1. |Name of the Corparate Debtor | Vrone Energly Private Limited (Borrower) Lakhs Thirty Possession) || P no.10/1996 approved by D.T.C P Hyderabad formed in
Upto 15.00 hours on 09.02.2024. ol [ebod neorparation of Comporate (21/12/2010 Nine land admeasuring Ac.2 .52 in Survey no. 1228 and1219/B in
N s '
Faor further details/purchase of Tender x— | ——— thousand Eight Bit -2 of Nellore, Nellore Municipal corporation, under
document, eligibility criteria and the i e e T Hundred and jurisdiction of Nellore Sub Registrar office and Sri Pott
complele details for the “E” tender 4, [Comarate Identity No, of Corporate | I4S400TNZ0I0PTCOTAS0E Saventy Four EI‘II‘EI‘I"IUh:I Nellore District being bounded by the following:
document, please contact our website: | Debitor _ L I only) due as on Boundaries: East: Cther part of this plot being purchased by
https: iwww.ireps.gov.in The tender 5. | Address of the registered office Temple Towers, 3rd Floor, 67 2/476 Anna Salai, M-JUL-2023 au fram Mrs. Somisetty Padmavathi and Mr. EJDH‘IIE'EH:.T
is fioated by Gati Shaktl department of E;crlﬂ;r:;rt:n& ﬁﬂ;ﬁfe {if amy} of ?i?ﬁ'E."; '&?ﬁfﬂm' Channai ala Murali Krishna - 55-00, West: Land bearing Plotno. 14 -
Biaspur Division. g t: R TR e e 554:-0. North: Land I:r&anng PlotNo.12 - 20-00, South: 33 feet
CPRIT10/386 Bilaspur T. uqu-:ratnn commencament date 18,00, 2024 Rs.16.38.809/- All that the land admeasuring 122 222 Square yards beanng
B T, 3 Mrs Muppalla (Rupees 07-SEP-2023 19-01-2024 | Piot No.15 Eastern part near to Door No.1141, Municipal
[T e e e [ Pt 2 A.Bharathi Sixeen (Physical | ward no.16-3 in approved layout called Hamarthapuram’
\as Liquidator |1 IPADOL/IP-P-01758/2019- 2020/ 12675 (Borrower) Lakhs Thirty Possession) | bearing L.P no.10/1996 approved by D.T.C.P Hyderabad
9, | Address and e-mail of the Address - 119- A, 151 Fioor, Viray Bhavya Complox, Eight Thousand formed in land admeasuring Ac.2.52 in Survey no.1228 and
_ _ _ Linuiditor, & registered with the | 159, C 5T Read, Kalina, Santacruz East, City - Eight Hundred 1219/8 in Bit -2 of Nellore, Nellore Municipal Corporation,
Whilst care is taken prior Boardl EL”QT.’“' L“:ﬂlﬂ{f{%ﬁﬂiw and Nine anly) under jurisdiction of Nellore Sub Registrar office and Sn Potti
to acceptance of - : due as on sriramulu Nellore District being bounded by the following:
L . 10, [Address and e-mail to be used for | Address - 119- 4, 151 Floor, Viray Bhava Comples, : 0 i
advertrsrng copy, it Is not ponrespoadence with the 150, C 5 T Road, Kalina, Santacne East, City AJuL-2023° Eﬂund_aﬂag. East: Land mnng Iot No. 16 - s-m' South: 33
possible to verify its Liguickator ELT}DIE;IL Maharashtg--tr.:r’.ugﬂ- feet rﬁﬁlﬁﬂﬂﬂﬂ E'F mh\:’-ﬁﬂﬂl ﬂthegpar‘t of this PFDTEEIEE-'F:JT"IDQ
i _ {Emall ld- cirp.sronatgmall.com urchase O Trom r. ivialise datyanarayana -
contents. . T.he Indian 11 | Last date for submission of claims. | 1870272022 ﬂ rthe L nd}tlnia Plot No.12 - % R 4
Express Limited cannot Notice is hereby givan that the Mational Cormpany Law Tribunal, Division Bench I, Channai 4 - ” -
be held responsible for CR{IB}- 152(CHE) 2021 has ordered the commencement of liquidation of Vrone Energy Mr Sriram Venkata | 51603723 :ﬂ.ll lhaé the RCC rcﬂfed building tnge'grg; with aEpEurtunant
loss or damaae incurred The stakeholders of Vrone Energy Private Limited are hereby called wpon to submit their Subbarao Sixtean w Assessment no.1031097659, Old Door No.4-165 (A), Old
g U_ claims with peoof on or Before 18,/02/2024, 10 the liquidator at the address mentioned [Eurrnwu r] and Lakhs Three Pml Assessment No.521in E-H. no.72 Patta No.1 situated at Pedda
as a result of transactions against item No.10, M/s.Sri Lakshmi Cheniki Nalioos Municioal Ce ion. Sri Pottl Sriramul
Wlth Companies aSSOCia‘ The financial creditors shall submit their claims with praal by electronic means onky. All \'!ﬂkalﬁﬂwm“a Trmmd eru un'_ll ) ore hviu “:Ip mm ] iramuilu
. D ather creditons may submil the claims with the proal in persan, by pest or by electronic Saven Mellore District, AP and construction thereon present and
tions ~ or individuals means. . _ Traders Hundred and future being bounded by the following boundaries: Bound-
advert|s|ng in its .nev\{spa_ Subrmigsion of false or misleading prodd of claima ghall atiract penalties. =i “:u.-Enrrﬁw.ﬂ-rl- T't"ul'ﬂl'l'l':f Thres Eriﬂﬂ. Eait Hﬂmﬂinlﬂg land C.'lf Jﬂnﬂ Eﬂlﬂ}zﬂ and Jana
pers or Publications. Date: 24,/01,2024 Rakesh Bothra only) due as on Madhavi, South: Property belongs to Veera Reddy, West:
We therefore recommend Place: Mumbsai : Llirl.réuaturF-FHE Enjeag}'glfr;nélnagtgmgged J-AUG-2023* Road, North: Padda Cherukuru Donka
Heg. MNo. |8BL/FA ANP-F0AT SR 2058 12578 e - ¥ - -
that  readers — make S e F vald wht 0607 /2024 *With further interest as applicable, incidental expenses, costs, charges etc incurred till the date of payment and / or realization
necessary ~lnquiries However, since the borrower/Legal Heir(s) and Legal Representative(s) mentioned herein above have failed to repay the amounts due, notice is
before  sending any hereby given to the borrower / Legal Heir(s) and Legal Representative(s) mentioned herein above in particular and to the public in general that the
monies or enter{rng 'r?:[‘ﬁ Authorised Officer/s of HDFC have taken Possession of the immovable property / secured asset described herein above in exercise of powers
agy t.""greeme” tf] wi conferred on him/them under Section 13(4) of the said Act read with rule 8 of the said Rules on the dates mentioned above.
a ;(er ISers or o d er\;\_nse The borrower(syLegal Heir(s) and Legal Representative(s) mentioned here in above in particular and the public in general are hereby cautioned
acting on an advertise not to deal with the aforesaid immovable property(ies) / Secured Asset(s)and any dealings with the said immovable Property(ies)/ Secured Asset(s)
ment in any manner I be & the hort { HDFC
whatsoever. Registered o SUDMCL IO Wi MONgigs O : : eang . ; :
letters are n ot accepted Borrower(s)/ Legal Heir(s)/ Legal Representative(s) attention is/are invited to the provisions of sub-section (8) of section 13 of the Act, in respect
in response to box of tme available to redeem the secured asset's
Date : 24-01-2024 For HDFC Bank Lid.
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